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Indira Gandhi Bhavan, Office :-225100
Deesa-385535 Office :-221900
Dist :- Banaskantha ' E-mail id:- np_deesa @ yahoo.co.in

To,
The Registrar,

National Green Tribunal, Westem Zona Bench,

Subject: Submission of further action taken report

Reference: Miscellaneous Application No. 26 of 2022 in Original
Application No 57 of 2019

Sir;

In pursuance of directions issued by this Hon'ble Tribunal in

Miscellaneous Application No. 26 of 2022 in Original Application No. 57

of 2019 by order dated 25.11.2022 an action taken report dated

20.12.2022 was filed on behalf of Deesa Municipal Corporation.

The Municipality is a responsible govemment body and has filed action
taken reports from time to time bringing these developments on record.
A copy of the action taken report is annexed herewith and marked as

Annexure A.
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In respect of the same, we are filing a further action taken report
demonstrating the steps taken by the Deesa Municipality in compliance

of the orders passed by this Hon’ble Tribunal.

1 It is submitted that Deesa Nagar Palika now has a fully functional
waste processing facility at Deesa which it being utilized for the
purpose of clearance of legacy waste as well as processing of daily
waste. On 2.7.2022, Deesa Municipality received a principal sanction
from Mission Director, Swachh Bharat Mission, Urban Gujarat,
Gandhinagar for disposal of Legacy Waste. By resolution no. 48
passed on 6.7.2022 passed by the Executive Committee of the
Municipality, Deesa Muncipality resolved to initiate further process
with respect to the sanction received from Mission Director, Swachh
Bharat Mission, Urban Gujarat, Gandhinagar. Deesa Municipality
thereafter issued a Tender Notice dated 6.10.2022 bearing Tender ID
No. Ws6703 to appoint a new contractor for operation and
management of the Legacy Waste. Out of all the bids received, the

bid of one 'Shri Nagesh Corporation’ was found to be the most

Chiet Officer
Deesa Nagarpalika
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compatitive, The Tender was approved by the Executive Committee
ofthe Municipality on 19.10,2022 by resolution no. 61, On 28.10.2022,
the Tender was sent to the Regional Municipal Commissioner,
Gandhinagar for approval. The Tender was approved by the Regional
Municipal Commissioner on 12.12.2022. On 12.12.2022, the
Municipality intimated Shri Nagesh Corporétion to furnish the
security deposit. On 14.12.2022, Shri Nagesh Corporation has
furnished the security deposit and has commenced the work of
clearance and processing of legacy waste from 6.01.2023. These facts
were placed on record by the Municipality by way of the earlier action

taken report dated 20.12.2022.

In furtherance of the same, as on February, 2023 around 38881 ton of
Legacy Waste was processed on site by Deesa Municipality. Out of
total legacy waste of 129034 ton within a short span of 2.5 months the
Municipality has already cleared legacy of almost 61135 ton till now.,
The Municipality expects to clear the entire legacy waste in the

coming six to eight months.

f
Dees aga pa“\bﬂ
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2. The Municipality has also floated a tender for appointment of a
contractor for processing of daily waste. On  03/01/2023 the
Municipality has awarded a contract to one M/s Matru Energy Service
Corporation for the said work. The contractor has commenced the
work of daily processing of waste generated on a reqular basis since
6.01.2023. Resultantly, as on date there is no conversion of daily waste
into legacy waste or in other words there is no accumulation of daily
waste as it is being processed on a daily basis. A copy of photographs
along with waste clearance figures is annexed herewith and marked

as Annexure A-2 (colly).

3. Apart from the above-mentioned work of waste clearance, the
Municipality in accordance with order dated 10.02.2022 passed by this
Hon'ble Tribunal has written to the District Collector, Banaskantha
seeking allotment of a 15-acre land site in Deesa for management and
operation of a scientific landfill site. Presently by an order dated
25.10.2018 passed by the Government of Gujarat the Municipality has

been allotted a Landfill Site at Palanpur. However, in view of order

dated 10.02.2022 passed by this Hon'ble Tribunal the Municipality has
)
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Independently made requests to the Office of Collector, Banaskantha
to grant 15 acres of land adjacent to the waste processing facility site

for the purpose of maintaining and operating a landfill site.

4. The Collector, Banaskantha has however rejected the request made
by the Municipality misconstruing the order dated 10.02.2022 passed
by this Hon'ble Tribunal to mean that relocation was being sought for
the waste processing facility for which land was required and that over
and above additional land for 15 acres of land was being sought for by
the applicant for the landfill site. In view of the same the request for
obtaining 15 acre landfill site in Deesa adjacent to the waste
processing unit was rejected by wrongly considering that the original
waste processing site was itself sought to be relocated. The
Municipality has only sought one additional parcel of land adjacent to
the waste processing unit in Deesa for the purpose of operating a
scientific landfill site, which request has been declined by the Office of
the Collector, Banaskantha. A copy of correspondences exchanged
between the Municipality and the Office of Collector, Banaskantha

I\
oe::szfi:.aqgggr““

are annexed herewith and marked as Annexure- B.
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5. Due to a wrong interpretation afforded by the District Collector,
Banaskantha and refusal to grant an alternative land, the persons
residing in nearby areas following the approach of the District
Collector, Banaske.mtha are protesting the processing of waste by
Municipality on a daily basis in compliance with SWM Rules, 2oi6. The
Municipality is being prevented from performing its official duties.
The Municipality intends to take legal action against such miscreants

who are coming in the way of government officials in exercising their

official duty.

6. Adopting a cautious approach and in view of such situation being
created where civilians are intending to take law in their hands, the
Municipality had earlier filed an application being Miscellaneous
Application No. 26 of 2022 in Appeal No. 57 of 2019 (WZ) seeking
clarification/modification in order dated 10.02.2022 passed in Appeal
No. 57 of 2019. However, on account of vague pleadings made in the
said application, by an order dated 25.11.2022 passed in
Miscellaneous Application No. 26 of 2022 in Appeal No. 57 of 2019
(WZ) the application was dismissed with a liberty of the Municipality

to prefer a fresh application. A copy of order dated order dated

C fficar
Dees (\pallka
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25.11.2022 passed in Miscellaneous Application No. 26 of 2022 in
Appeal No. 57 of 2019 (WZ) is annexed herewith and marked as
Annexure- C. The Municipality shall file a fresh application seeking
clarification/modification of the order dated 10.02.2022 passed in
Appeal No. 57 of 2019 (WZ) if the Municipality is unable to resolve the
issue with the Office of the District Collector, Banaskantha and obtain

an alternative parcel of land.

7. The Municipatity remains committed to performing its statutory duties
~ and assures that all necessary actions will be taken by it to ensure
compliance with SWM Rules, 2016. Municipality shall continue to abide

by any and all reasonable directions or orders that may be issued in this

behalf by the Hon'ble Tribunal.

. Ch cear
Deesa alika
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OFFICE :- 02744 225100

E-mail id:- np_deesa@yahoo.co.in
OFFICE :- 02744 221900__

G-mail id:- codeesal @gmail.com

J

No.n.pa/Seni\WWs sqe Te SV /2022-23
’ Deesa Municipality

Deesa Dt.20/12/2022

To,
Hon'ble Regisirar Sir
National Green Tribunal(WZB)
1* Floor, D-Wing. New Administrative Building,
Opp. Council Hall,
Pune - 411001
Subject :- Action Taken Report

Reference - Show Cause Notice No.NGT/WZB/PUNE/675/2022
Dt.30/11/2022

Respected Sir,
In Response to the above Subject and Reference we are Submitting action
taken Report as below.

Deesa Municipality has taken steps and formulated a dedicated action taken
report to comply with directions passed by Hon'ble National Green Tribunal,
Principal Bench vide order dated 10.02.2022 in Appeal No. 57 of 2018 (WZ).

Action Taken Report
1. Processing of Daily Waste Collection

Deesa Municipality has installed mechanical processing plant for daily
collected waste.

The p!ént has a capacity of processing approximate 60 TPD of waste on a
daily basis.

Page No.l
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2. Processing of Wet Waste

Deesa Nagarpalika has installed OWC (Organic Waste Convertor) for
processing of wet waste.

3. Processing of Legacy Waste

The machine for processing of Legacy Waste was already existing on site.
Around 27,000 ton of Legacy Waste was processed on site by Deesa
Municipality as on July, 2022.

On 2.7.2022, Deesa Municipality has received a principal sanction from
Mission Director, Swachh Bharat Mission, Urban Gujarat, Gandhinagar for
disposal of Legacy Waste. By resolution no. 48 passed on 6.7.2022 by the
Executive Committee of the Municipality, Deesa Muncipality resolved to
initiate further process with respect to the sanction received from Mission
Director, Swachh Bharat Mission, Urban Gujarat, Gandhinagar.

Deesa Municipality has issued a Tender Notice dated 6.10.2022 bearing
Tender ID No. W56703 to appoint a new contractor for operation and
management of the Legacy Waste. Out of all the bids received, the bid of
one ‘Shri Nagesh Corporation’ was found to be the most competitive.

The Tender was approved by the Executive Committee of the Municipality
on 19.10.2022 by resolution no. 61. On 28.10.2022, the Tender was sent
to the Regional Municipal Commissioner, Gandhinagar for approval. The
Tender was approved by the Regional Municipal Commissioner on

12.12.2022.

On 12.12.2022, the Municipality intimated Shri Nagesh Corporation to
furnish the security deposit. On 14.12.2022, Shri Nagesh Corporation has
furnished the security deposit. On compliance with other general

Page No.2
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conditions by Shri Nagesh Corporation including documentation and
execution of agreement, the Municipality shall hand over the work of
operating and managing the legacy waste plant to Shri Nagesh
Corporation. :

4. Landfill Site

The Government of Gujarat by an order dated 25/10/2018 has allotted a
Landfill Site to the municipality at Palanpur. Deesa Municipality shall be
utilizing the said site for waste disposal. :

Yours Faithfulily,

(Panchgbhai-v. Mali)
Chief Officer (I/C)
Deesa Nagarpalika
Guijarat

Copy to :- :

(1)Unit Head . SWM Branch, Gujarat Pollution Control Board, Paryavaran
Bhavan, Sector 10-A, Gandhinagar in Reply of Your Letter
No.GPCB/SWM-2(3) Dt.08/12/2022

(2) The Regional Officer, Gujarat Pollution Control Board, Regional Office
Palanpur, Joravar Palace, Palanpur
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Scanned with CamScanner



AN MEYURE - AC2)

440 Matru Energy |

Service
¥ -
SM'ATRU ENERGY Corporation
Ref. No.: Date :
23 1an
Waite
I Mo Cate Received(intg) Drganic Wet waste( Plastic ROF Sand | Stone/inert | Glass | Meta!
1 [es) 31010 15505 uxm7 |suseza| ssars 2450.8 3.01 | 24.808
2 /123 29784 14252 28428 |S0m68] 53L12| M2 B | BN
3 yyan 277 11635 16209 | ¥0m]| 41286 18516 nw | 12616
4 8/1/223 r2-x - 3 11317.5 1534.45 | 307,207 | 40743 18108 2635 | 12108
H Wyaon| 26340 13170 15413 |a430.328| 47412 2107.2 %34 | 2107
3 wyi|  1ax 87175 122045 | 2932.567| 31383 1354.8 17435 | 13548
7 12/1/2023 s 111425 1553.95 | 3743.337| 40113 1722.8 22205 | 17828
] 1wy 17375 36875 121625 [ 292473] 31278 1390 17375 | 139
s wyan UGS 173325 2426.55 | s530.653| 62337 7.2 Ues | 7
W V23| 1348 6725 94255 |2264.813| 437 1077.2 13465 | 10772
U lwippas|  mix 11060 15424 370584 3816 1769.6 212 | 17.6%
12 | /08 05 141325 1978.55 [4754.173] 5087.7 22612 8265 | 22612
B | s 205 13517.5 1252.45 [ 4547.227| 43663 21623 noxs | nems
u 15/1/2023 1930 %55 13531 | 3251305 3479.4 1546.4 19.33 | 15.464
5| Xvan 2195 10097.5 413,65 |313%6.799)| 36351 1615.6 2195 | 1615
5 | yan 24175 12815 1692 25 | 4066.235 | 43515 1934 2175 | 1934
U |z/mpeen 27660 1320 19362 |ag52412] 49728 n128 7.6 | 22128
13 |z 27350 13775 19225 | 463191 | 4959 204 2755 | 22.08
15 |00 26565 134225 1287.55 | 4535.513| 48537 2157.2 26965 | 2157
2 Ixmoyxas 2630 13165 1243.1 [4428.706| 4729.4 2106.4 2633 | 21064
a | 2xmouxs 12245 UDs 1319.15 |31659.729] 3321 1507.6 12845 | 15.076
2 _|apyas 22255 114775 1593.85 [ 38a4.211| 41139 18224 | 22855 | 18284
B | zoon 2350 11765 1647.1 |3957.745] 4235.4 1222 4 2153 | 18824
4 |0/ 205387 102935 14109 |3462733] 3705.66 | 164696 20.587 | 16.4696
= |xpoynn 77460 13730 _ | 1522 |a618772| 45428 2196.8 27.45 | 21963
2% Inpovon| %5 1822225 25115 | 6130.049| 63601 2915.6 36445 | 2915
Matru Energy Service Corporatio:
Partner
A-28, Pancham Duplex, New VIP Road, Nr. Raghukul School, Vadodara - 390 019. (Gujarat) India.
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Matru Energy
Service
Corporation

Ref. No.:

Deesa Feb-23

.Date :

Deesa Nagarpalika Daity Waste Processing Repont

Waste

StNa. | - Date Received(KG) | Organic/WetWaste | Plastic | ROF | Sand | Stonefinert | Glass | Metal
1 1/2/2023 M8 129708 1816.15 | 4363.949| 46701 1816.15 25945 | 2076
2 2003 4o 23888 3339.7 |8004.822| 8S87.8 313197 4171 | 38168
3 3/2/2003 31010 15508 2170.7 | 5215852 $581.8 21707 3101 | 4808
4 427203 21014 10507 147098 [ 3534.555 | 378252 | 147098 21.014 | 168112
S §/2/2023 42350 21178 2645 | 12327 | 7623 2964.5 4235 | nes
] &322 22635 13175 1584.45 | 3807.207 | 4074.3 1584.45 22635 | 18108
? /2023 26340 1310 18418 |4430.388]| 4741.2 184318 WU | non
s 8/2/2023 12438 8717.5 122045 | 2932.567) 31383 1220.45 17435 | 13.948
9 8/2/2023 18315 9157.5 1282.05 | 3080.583 | 3296.7 1282.05 18315 | 14.652
0 10/2/2023 1737 8682.5 1216.25 | 2922475 | 3127.5 1216.25 17375 | 139
1 11/2/2003 34665 173325 2426.55 | S830.653| 6239.7 | 242655 uU6s5 | 77.72
12 13/2/2023 8720 4360 6104 |1466.704] 15606 | 6104 &7 6.976
13 13/2/2003 2 13562 189868 [4562.257] 488232 | 189868 27124 | ness2
18| 12003 33950 16975 2765 | 571039 | 6111 2376.5 .95 | 27.18
15 15/2/2023 7015 13507.5 1891.05 | 4543.923| 4862.7 1891.05 27015 | 1612
16 1§/2/2023 14735 73615 103145 | 2478427| 2652.3 1031.45 14.735 | 11788
17 17/2/2023 38840 19420 2718.8 |6532.888] 6991.2 27188 3884 | 3102
18 18/2/2023 10750 5395 755.3 |1814.878] 19422 755.3 1079 | 8632
19 15/2/2003 17465 87325 1222.55 | 2937.613| 3143.7 122255 17465 | 13572
20 2/2/2023 34835 174425 244195 | 5867.657| 62793 2441.95 .88 | 27508
2 21/2/2003 20595 10297.5 1441.65 | 3464.079| 3707.1 1441.65 205% | 16476
2 2/2/2003 3240 16235 2729 |5461.454] 58446 | 22729 247 | 297
) /220083 m 11000 | 15484 [3720584] 39816 15484 212 | 17.6%
u 24/2/2023 24360 12480 1747.2_|4158272| 44928 1747.2 2496 | 19968
s | =/yxn 75640 12820 17948 [4312648] 46152 | 17348 | =64 | 20512

N -] 26/2/2023 19330 9665 13531 |3250306| 3479.4 13531 1933 | 15464
p7] /08 18110 9058 1267.7 {3046102| 3259.8 1267.7 1811 | 14488
2= 28/2/ 2003 24175 12087.5 1692.25 | 4066.235| 43515 165225 24175 | 1934

Matru Energy Service Corporation

Partner

A-28, Pancham Duplex, New VIP Road, Nr.

Raghukul School, Vadodara - 390 018. (Gujarat) India.
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SMATRU ENERGY Corporation

Retf. No.: Date :
Dessa Report March-23
Deesa Nagarpalika Caily Waste Processing Report
Waste
Sr.No. Date Received(KG) | Organic/WetWaste | Plastic | ROF Sand | Stonefinert | Glass | Metal
1 Y03 2615 12817.8 179445 | 46143 | 46143 179444 26¥ | NUA
2 Y2023 4688 1327.5 172585 | aa37.9 | MW 172585 U645 | 1974
3 Y3023 77Ts 13857.§ 1944.25 | aoms | eons wurn | s | nn
4 43023 27688 13827.5 1905.65 | 49779 | 49779 1904 83 6% | 2124
b) Y2023 24385 12192.8 10695 | 4393 | 489.) 1706.9% 4.0 | 1M
8 yxs 70 13560 1mon4 | aB1 6 | ammi6 1A 712 | ness
7 7/3/2023 7500 13968 19551 | s027.4 | sox7.4 1964.1 7.9 |
L) 3 2 0 0 0 0 0 0 0
9 9/3/2023 487% 22868 2011 | e | e A an |
10 1¥/2003 39895 19947.5 79265 | nm | nma 279265 nar | 1916
11 1/3/2023 36390 18298 619 | 65962 | 65062 29613 we | »m
12 132023 9198 19597.% 774365 | 70851 | P06 774164 191% | 11LV6
jt] 1Y3/2023 35870 17938 25109 | 64566 | 64566 24109 no | men
4 W30 24690 1245 18) | aana2 [ saa2 17 men | 1970
15 15/3/203 22410 11205 15687 | 4033.8 | aqi1m 15687 241 | 1797
16/ 2023 31110 18588 nn.y | ss»e | M 1177 L | mems
Y] 17/3/ 203 30060 15030 2104.2 | 54108 | 34108 2104.2 006 | 24018
18 182003 26245 11225 1w07.15 | 47241 | 47240 107.13 %25 | nomn
19 19/3/2023 26550 1U78 1886, | 4851 [ 1896.% w’y | N4
P 08 20015 10007.5 100106 | 36027 | 3027 140105, 0018 | 14012
pe 21/3/2023 41750 nmrs 9928 | 76m W5 9928 ALTY .2
2 232083 24210 12106 1604.7 | 43978 | 43578 1604.7 un | 19368

Matru Energy Service Corporatio
/—‘/‘Zf

Partner

A-28, Pancham Duplex, New VIP Road, Nr, Raghukul School, Vadodara - 380 019, (Gujarat) India,
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65FO+CQC, Juna Deesa, Gujarat 385640, India
Lat 24.225404°
Long 72167659
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- @ GPS Map Camera
Juna Deesa, Gujarat, India
65F9+CQC, Juna Deesa, Gujarat 385540, India
Lat 24.224653°
Long 72.167607°
12/01/23 11:23 AM GMT +05:30

GPS Map Camera

Juna Deesa, Gujarat, India
65F9+CQC, Juna Deesa, Gujarat 385540, India
Lat 24.224875°

Long 72.167916°
05/02/23 06:23 PM GMT +05:30
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Juna Deesa, Gujarat, India
& B65F9+CQC, Juna Deesa, Gujarat 385540, India |

>
»

d}éf Lat 24.224715°

.

% Long 72167119°

65F9+CQC, Juna Deesa, Gujarat 385540,
Lat 24.224675°

! Long 72167526°
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Juna Deesa, Gujarat, India ;
65F9+CQC, Juna Deesa, Gujarat 385540, India
Lat 24.225045°

Long 72167797°
06/01/23 02:25 PM GMT +05:30

Juna Deesa, Gujarat, India

GBSF9.COQC, Juna Deesa, Gujarat I 8§55a40,. incia
Latr 24 . 22506856"

LonNng 7231680838 "

OB/ON/23 11237 AM GNMT +»0O05-30

GPS Map Camera

Juna Deesa, Gujarat, India
65F9+CQC, Juna Deesa, Gujarat 385540, India
Lat 24.224875°

Long 72.167916°
06/02/23 06:23 PM GMT +05:30
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OFFICE OF THE COLLECTOR AND DISTRICT MAGISTRATE,

o : BANASKANTHA
Joravar Palace, Palanpur- 385001, Dist- Banaskaqtha
Phone: (02742-255783 . Fax No: 02742-252740
By R.P.AD.
No.A.Land.2.Vashi.21768 Date: 09/06/2022
| To,

The Chief Officer,

Deesa Municipality.

Sub: Moje. Juna Deesa, Ta-Deesa.

Allotment of Land being Survey No. 727/1 Paikee 15 acre for
the purpose of dumping site for solid waste under the Solid
~ Waste Management Rules, 2016.

With reference to the abovementioned subject, your request seeking allotment of
the land being ‘Moje.Juna Deesa, Ta-Deesa Survey No.727/1 Paikee 135 acre to be
allotted for the purpose of converting it into the dumping site for solid waste under
the Solid Waste Management Rules, 2016, is hereby rejected.

Reasons:

(1) As per the representation dated 24/05/2022 by the Deputy Collector, Deesa
according to the order dated 10/02/2022 passed by Hon'ble National Green

-Scanned with CamScanner
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+ Tribunal, the current dumping site is ditected to be velocated within a year
and thus the land is not suitable for the sought allotment. Theretore,
Approach again after selecting a new place,

<N

A T, Patel
Resident Additional Collector
Banaskantha- Palanpur

Copy Sent altogether with documents to: Mamlatdar, Deesa(Rural)
Copy sent: Deputy Collector, Deesa

\, Copy sent: Talati cum Mantri, Juna Deesa, ta-Deesa

~
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OFFICE OF THE COLLECTOR AND DIST R.IC'I MAGISTRATE,

BANASKANTHA
; Joravar Palace, Palanpur- 385001 Dist~ Banaqkamha
Phone: 02742-255783 “in Fax No: ()2742 252740
No. A.Land.2.Vashi.28512 Date: 18/07/2022
To,
The Chief Ofﬁcer,‘;, ‘
Deesa Muﬁicipality;

" Sub: Moje. Juna Deesa, Ta-Deesa.

Allotmcnt of Land being Survey No. 727/1 Paikee 15 acre for
the purpose of Dumping site for solid waste under the Solid
Waste Management Rules, 2016.

Reference: Your Letter No. N.PA/Seni/Vashi 231 to 232 of the year
~2022/23,
Dated: 27/06/2022

With reference to the abovementioned subject, it is hereby conveyed that, In
connection to the seeking of the land being ‘Moje.Juna Deesa, Ta-Deesa Survey
No.727/1 Paikee 15 acre to be allotted for the purpose of converting it into the
dumping site for solid waste under the Solid Waste Management Rules, 2016” as
per the directions issued by the order dated 10/02/2022 passed by the Hon’ble
National Green Tribunal to relocate the current dumping site within a year and
* thus, the land being not suitable for the allotment, the request for the same is
hereby rejected via letter dated 09/06/2022 issued from here. For that, you have
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approachied again seeking the said allotment without producing any supporting
ovidences showeasing that the order dated 10/02/2022 passed by Hon’ble National
Jreen Tribunal has been reversed or stayed. Therefore, show cause for this
unnecessary communication without any supporting evidences.

A. T. Patel

Resident Additional Collector
Banaskantha- Palanpur

Copy Sent to: Regional Commissioner, Municipalities, Block No.9, Ground Floor,

Udhyog Bhavan, GH Road, Gandhinagar
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.‘_'Itém'No.l - i, 5 e (Pune Bench)

CANNeExURE-C

BEFORE ‘I‘HE N;‘ ONAL GREEN, TRIBI_I;NAL
WESTERN ZONE BENCH PUNE "

(By deeo Confcrencmg)

MISC. APPLICA’IIIONANO 26 OF 2022 (WZ)

: . Mr Miljfggl» Ma_hé‘j@n-, . Ad\'rb"c‘é;gs}.- i

Respondents | : o o f.

S

L ORDER *

Y B

1. By way of this Misc. Application, the applicant has made following

prayers:- - , ‘ _ ;
Al The Mlscellaneous Appltcatlon may kmdly be admztted and'
conszdermg the complextty of the matter be lzsted for hearmg O

‘B The order dated 10"‘l February 2022 passed by the Hon’ble‘ l

P Tribunal: m"Appeal No.57/2019 (WZ), and’ kmdly be mzscellaneous'
“and: addztwal orders may kindly be passed. o ‘

C]' « Any other orders in the mterest of Justzce may kmdly be g
passed.” \

P 4
Fas

S 5 + : \.a.:‘i" o | i S S
2. We ﬁnd, that nothin*g;can'be made.out of the above prayers, which.

are very vague,

L’-/.:l . We have also peruséd thé order of tlnsTmbunal (Priﬁcip'al Bench)"
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© *8. In view of above, - the GPCB, the District -Magistrate,
Banaskantha and the Nagar FPalika, Deesa may explore relocation of

v the site preferably within one year from today. Pending such
" relocation, scientific remediation and handling of legacy and curr ent

" waste may be ensured, in accordance with the Rules. The State PCB
. will be the nodal agency for. oompha:we Action taken report may be
* filed within six months wzththe Registrar of Pune by e-mail at ngt-
v pune@gov.in. If any direction is considered neoessary, the Regzstrar
iy may place the matter bejbre the Bench"

ijl‘rli iriew of the abeve order; rﬂherapplficant was supposed to submit a -

X _-,\\

.report Wlthm a penod of -six months Erom the date of passmg ‘of the

er but mstead of domg that, the present MISC Apphcatlon

. has been moved thch is vague
3 5:. At thls stage, the learned counsel for the apphcant seeks
perm.\ssron 1to’ mthdraw the stc Apphcahon w1th hEert:y to ﬁle ﬁ'esh one. -

, Accordmgly, we dismiss this Mlsc. Apphcatmn as w:&thdrawn with hberty

to ﬁle fresh proceedmg

- ;6. ? We threct the Reglshy to 1ssue shpw—cause notice tn the apphcant
as to why the report ‘was not"- subrmtted in oomphance w1th the order’

dated 10 02 2022 passed by thls Tn’bunal (Pnnc:pal Bench) m Appea.l

No.57 of 2019 (WZ) The reply shall be submltted in- this regard by the

" applicant W1thm a penod of two weeks

ilseder oo .. Dinesh Kumar Singh, JM

- Dr. Vijay Kulkarni, EM

an
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